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this part of the eonitructlon came* 
under the direct niperviaion of the 
French consultant*?

Shri Lai Bahadur Shastri: Listing 
has taken place, or it has been found 
in the case of only one, especially the 
“State of Andaman”. The hon. Mem
ber should not think that the defect 
has always been that of listing in the 
case of other ships also; other ships 
have got some other defects.

Saving Bank Account

*1313. Shri Aasar: Will the Minu
ter of Transport and CwnmnnlcaUons
be pleased to state:

(*Y whether Government are aware 
that Postal Savings Account deposi- 
ters do not get their amount, if they 
lose their Pass Books and forget their 
account numbers; and

(b ) if so, the reasons thereof?

The Minister of Transport and
Communications (Shri Lai Bahadur 
Shastri): (a ) No The department in
variably does its utmost to help the 
depositor trace his account.

(b ) Does not arise.
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Shzi C. p. h a ft :  It is found that 
those who deposit money in postal 
savings bank account! when they go 
to withdraw money, experience diffi
culty and delay because the signatures 
often do not tally. Therefore, they 
are not really very enthusiastic, be
cause there is so mueh botheration 
in regard to the withdrawal.

Shri Lai Bahadur Shastri: It la
true. I  have also heard complaints 
about the difficulty in withdrawing 
money from postal savings bank 
accounts. But we are merely the 
agents of the Finance Ministry, and 
the rules are framed hy the Finance 
Ministry. But the hon. Member would 
be glad to know that this matter is 
being gone into. The rules are being 
simplified and we have appointed a 
special officer to look after this work.

Medical Officers in Hlmaehal Pradesh' 
and Manlpnr

*1315. Shri T. S. Farmer: Will the 
Minister of Health be pleased to state 
whether private practice is allowed 
to those Medical Officers who are do
ing administrative jobs or specialists 
jobs in Himachal Pradesh and Mani
pur?

The Minister of Health (Shri Kar- 
■arkar): In Himachal Pradesh, Medi
cal Officers holding administrative 
posts, with the exception of District 
Medical Officers, are not allowed pri
vate practice. The Specialists except 
those for V.D, Leprosy and Malaria 
are, however, allowed private practice.

In Manipur, the Chief Medical 
Officer who functions as Administra
tive Medical Officer is allowed private 
practice The Specialist Medical 
Officer is also allowed private 
practice.

It has been the general policy of 
the Government of India, not to 
encourage private practice la regard 
to those who aw  serving Ik flit ® » -  
eminent hospitals.
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Rfed T . 8. rWMun WiU the Gov- 
ernmsnt oonsjdsr the desirability of 
disallowing private practice to thcwe 

Oflloers who are doing admi
nistrative jobs or specialists job* both 
in Himachal Pradesh and Manipur?

Shri Karmarkar: Yea, Sir. Aa 1 
•aid, that haa been our policy, and 
we aball try to follow it.

I|W W  V<<R 4  fitW

i *  : w t mtv

(V ) WT «nf *1*  $ fejHUH
% ftrow v wfiry  rata «rfr*»r % 

*pnr« *<h t  ^  tHT*
fro t | art fcro «rr * tt »nst̂ ft *

f W  5 ^ tt S ;

( « )  WT ir? ft fa »TTVTT

< r w * j f t  (w <»q« «no «n r «« )
( * )  ffr»TTTT *iPT % JBi *PTt h, 

fa *T H T  5rTT ^  TV f t  ’trw  T? W T 7  
^  v t  H T* H R  I T H i  4 H * i« iW -lT « t
»> j t t  srsV <n?ir ? 1 

1* )  aif ^  1
Shri Anthonjr Filial: The answer

may be read in English also.

Mr. Speaker: Yes.

Dr. P. S. Deshmnkh: (a ) In some 
parts of Himachal Pradesh the food 
crops produced by cultivators do not 
suffice to meet their own needs for 
the whole year.

(b ) No, Sir.

CoHiwenlty Development

+
. . . »  /  Shri B. S. Mnthy:
u n * \Shri Saogsei-

WU1 the Minister of «*r
Bl W li f r t  be pleased to state:

(a ) whether univexsities have been 
requested to provide chairs far Com
munity Development and adopt suit
able curricula for teaching of ths 
same; and

(b) if so, the reaction of the uni
versities?

The of Community Deve
lopment (Shri S. K. Dey): (a ) The 
Universities were only requested to 
include Community Development as a 
course of study for the degree and the 
Post Graduate courses.

(b ) Some of the Universities, t.e. 
Agra, Nagpur, Utkal and Delhi, have 
already introduced the subject in the 
graduate and the post-graduate 
courses while some others have 
intimated that the matter is under 
consideration.

Shri B. S. Murthy: May I know
whether any financial contribution is 
requested by these universities in this 
connection?

Shri S. K. Dey: We have received 
requests from some universities for 
financial assistance based presumably 
on some misunderstanding. We do 
not believe that our suggestion to 
them involves any extra expenditure.

Shri B. 8. Murthy: May I know
whether a note has been circulated 
to the universities as to what are the 
subjects to be taught under Commu
nity Development?

Shri S. K. Dey: A note is under 
issue.

Shri Sanganna: May I know
whether there is a proposal for the 
integration of the Gramdan Move
ment with the Community Develop
ment Administration and whether 
that proposal has materialised?

Shri S. K. Dey: I thought that would 
be a totally different question, not 
quite connected with the universities.

Shri Baagaona; It has connection 
with the Community Developnaeat 
projects.

Mr. Bpaaksr : Shri Sonavane.




